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(b) The proposed road over ~ridge 

hall be 1.~ metre wide to cater to 2 lane 
of traffic and in addition, shall have a 1.5 

. metre wide pedestrian path on either 
lido. 

(c) The completion shall depend upon 
tbe availability of funds. 

Import of Phosphoric Acid Through 
Indian Vessel 

799. SHRI ZAINAL ABEDIN : 

SHRI ANIL BASU :' 

Will the Minister of TRANSPORT be 
pleased to ata te : . 

(a) whether the Indian shipping com-
panies with acid carriers hav~ to struggle 
for cargo when India is one of the largest 
importers of phospboric acid ; 

(b) whether foreign ships keep coming 
fully loaded with the acid cargo imported 
by the country; 

(c) if so, the reasons for denying . 
national ships also some of the load; 

(d) whether . revision in the practice 
will be made in future ; and 

(e) if not, the reaSOns therefor? 

THE MINISTER OF STATE I THE 
DEPARTMENT' OF SURFAC TRANS-
PORT (SH I RAJ SH PILOT): (a)- At 
present, there are only two phosphoric 
acid carri IS under th Ind ian Flag and 
they are being regularly employed for the 
carriage of phosphoric acid to India. 
However t the purchases being on C and F 
basis th Indian shipowner have t 
depend on foreign supplier fraIl cation 
of cargo . 

. (b) All ships, whether Indian 0 
foreign, are loaded COD istent with the 
quantity available and d; chargin 
requirements. 

(c) The question doe not ad in view 
of (a) and (b) above. 

(d) and (e) Th practice i to giv 
first preference to ndian ship. In r lation 
to the import of phosphoric acid the 

endeavour i8 to utilise Indilln tonnage to 
the maximum extent possible. 

BOAC D cl Ion to Wlthdran PUgh from 
Calcutta 

800. SH I AJIT UMAR SAHA : 

SHRI R.P. DAS: 

SHRI SAIFUDDIN 
CHOWDHARY: 

Will the Minister of T ANSPORT be 
pleased to state: 

(a) whether Government are aware that 
the Britis Airways is withdrawing its 
flights from Calcutta from lst December, 
1985 ; 

(b) whether Government have received 
any Memorandum , from Member of 
Parliament requesting . Government to 
pursue the matter with the British Airways 
not to withdraw its flights from 
Calcutta; 

(c) if so, details thereof; . 

(d) steps taken by Government on the 
Memorandum ubmitted by the MP' : 
and 

(e) if n~ steps hav b n ta en, the 
reason thereof? 

THE MINISTER OF STATE IN T B 
D PARTMENT OF CIVIL AV(ATIO 
(S RI JAGDISH TYTL R): () to (c). 
Yes Sir. A Memorandum signed by 73 
mcmb rs of Parliamen t and addres d to 
Prim Minist r ha been rec ived reque. 
ting the Government to interve j and 
per uade British Airway not to withdraw 
th ir ight from . Calcutta. 

(d) and (e) Since air op rations afe 
. governed by con ideration of· commercial 

ben fits, the G ernment . cannot dir ct 
foreig a' rline to ope rat on de ired 
p ints/ro ute . 

Thr t to e der anal of ar k du 
to Er ion 

801. SHRIMATI 
GO WA I: Will th 



21t Written AnsWtrs . NOVBMB It 21. 1985 [Written An$Wtr,g 212 

RESOURCES be pleased to tate: 

(a) whether er sion po es a great threat 
to the feeder canal of arakka, and 

(b) if so, what immediate effective steps 
Government propo to take to stop 
erosion? 

THE MI ISTBR OF WATER 
RESOURCES (SHRI B. S ANKARA-
NAND) ~ (a) and (b) . . Erosion i taking 
place at some points on the right bank of 
the river Ganga. The Fa rakJc Barrage 
Project Organi ation ha s been attending to' 
the required protection work for the 
project complex. 

Implement tion of Recommendation 
Nanda Committee on Unemployment 

Amon" Indian Seamen 

802. DR. SUD IR ROY: Will the 
Minister of TRANSPORT be plea ed to 

stat : 

(a) whether Nanda Committee Report 
on unemployment among Indian Seamen 
accepted by the Government, bas been fully 
implement d ; and· 

(b) whether unemployment relief is 
being extend 'd to those earnen who 
are not getting jobs for years together? 

THE MINISTER OF STATE IN THE 
OEPARTMENT OF SUR AC TRANS-
PORT (SHRI RAJESH PLOT): (a) The 
recommenda tions made by the Nanda ' 
Committee in its Part I report are in 
different stages of implementation. Some 
of the principal recommendation and 
the action take ther on is given in the 
statement attached. 

(b) Covered in S.No. 4 of the state. 
ment given below. 

tatement 

R carding Implementation o/the Recommendations of the Nanda Committee ~n 
Unemployment among Indian Seamen. --- ~------------------------~~--------------~~-----------------

S. No. Recommendation 

(1) (2) 

1. - 0 fresh recruitment and training 
to be r sorted to till the trained 
candjdates waiting for placement 
are fully ab orbed. 

2. Seam n enot re ponding to two 
con equtiv call notic to be 
deemed ineffective and to b issued 
with h w us notic for 
cane Bing th it r gi tration. 

Action takcn 

(3) 

Pr -sea training has been suspended in all the 
three, rating training establishments. 

According to orders issued by the Director 
General of Ship ing to the Director, Seamen 
Employment Office, Bombay and Calcutta, the 

fir t call notice it elf will be in the form of a 
show cause n tice and if the eaman does n t 
re pond, he has to giv a tisfactory and uffi· 
cient expJanati n to the Director, S. .0. 
within 30 day. In that case h will be scnt 
an th r call notice which will b final and if 
he still remains ab nt for any ea on what- o· 
ever, hi registration would stand 
c nc ned. 




